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HF-24 Jers WitH U.A.R. COLLABORATION

2871. SHRI YAJINA DATT SHARMA :
Will the Minister of DEFENCE be pleas-
ed to state :

(a) whether the high-powered jet engine
for HF-24 aircraft developed in callabora-
tion with the U.A.R. would meet India’s re-
quirements fully; and

(b) if not, whether any steps have been
taken to secure collaboration with some
other country for the development of a suit-
able engine for HF-24 airframe ?

THE MINISTER .OF STATE (DEFEN-
CE PRODUCTION) IN THE MINISTRY
OF DEFENCE (SHRI L. N. MISHRA):
(a) Flight Development trials of the E-300
engine installed in an HF-24 airframe are
still in progress in UAR. The question of
its suitability to meet India’s requirements
will arise only after the successful com-
pletion of the flight trials.

(b) Does not arise.

DEFENCE VEHICLES DECLARED OBSOLETE

2872. SHRI S. C. SAMANTA : Will the
Minister of DEFENCE be pleased to
state :

(a) the number of automobile vehicles
and other articles with the various units of
Defence Department that have been declar-
ed obsolete or outdated and are still lying
with them;

(b) how and when these articles are

likely to be disposed of;

(c) whether there is any machinery in
the Defence Department to continue to
study these problems;

(d) whether obsolete articles are stored
or stacked in the open causing deteriora-
tion and loss to the country; and

(e) if so, the reasoms therefor ?

THE MINISTER OF DEFENCE (SHRI
SWARAN SINGH) : (a) No  obsolete
automobiles i.e. Class ‘B’ vehicles are held
in Vehicle Depots. Separate statistics in
respect of other obsolete articles are not
maintained. Vehicles and stores surplus
to defence requircments or  otherwise
qualifying for discard are declared
for disposal from time to time. As on
30th September 1967, surpluses awaiting
disposal through the DGS&D comprised of
stores of the book value of approximately
Rs. 29 crores in addition te about 13,000

vehicles.





